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High-Risk CRIU/VRU PAN Case and Non-PAN Cases 

1. View Case details on Insight Portal 
The steps to view case details in Insight Portal are as following: 

Step 1 : Login to Insight Portal (www.insight.gov.in). 
Step 2 : Click on verification (Available on left panel). 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

Figure 1 Verification Module 

Step 3 : Click on Verification stage. 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 
Figure 2 Verification Stage 
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Step 4 : Click on count of cases shown under ‘Under Verification’ column for ‘High Risk 
CRIU/VRU Information’. 

 
 
 
 
 
 
 
 
 
 

Figure 3 Case Summary 

Step 5 : Click on ‘View Details’ against a case on case list screen to view case detail 
screen. 

 
 
 
 
 
 
 

Figure 4 Case List 
 

2. Initiate Proceedings u/s 148 at Insight Portal 
The steps to Initiate Proceedings u/s 148 at Insight Portal are as following: 

Step 1 : Access ‘High Risk CRIU/VRU Information’ cases on Insight Portal (Refer steps 
mentioned above). 

Step 2 : Select Case Activity ‘Initiate Proceedings u/s 148’. 
 
 
 
 
 
 
 
 
 
 
 
 
 

 
Figure 5 Case Activity 
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Step 3 : Enter required details on next screen (i.e. Compliance Days, Address, Selection 
Reason). 

 
 
 
 
 
 
 
 
 

Figure 6 Activity 'Initiate Proceeding u/s 148' 

Step 4 : Click on Submit. Worklist pendency will be created on ITBA. 
 

Note: Initiated Activity can be viewed under ‘Activities’ tab of case module. 
 
 
 
 
 
 
 
 

 
Figure 7 Case Activities 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 
Figure 8 Initiated Activity 

 
 
 
 
 

 
Figure 9 Notice/ Letter details Issued at ITBA 
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3. View Case details on ITBA Portal 
The steps to view cases on ITBA portal are as following: 

Step 1 : Login to ITBA Portal (www.itba.incometax.gov.in). 
Step 2 : Go to Assessment module. 
Step 3 : Go to Selection of Cases for Scrutiny. 
Step 4 : Select notice u/s as ‘148’ and source as ‘Insight’. 

Figure 10 Accessing case on ITBA Portal 
 

4. View case details under Taxpayer Profile on Insight Portal 
The steps to view underlying information available in Taxpayer Profile views are as 
following: 
Step 1 : Select Profile views from left side Pane and navigate to Taxpayer Profile views. Step 
2 : Search for relevant PAN and click on PAN hyperlink in displayed result to navigate 
to further tabs. (Alternatively, user can click on PAN hyperlink appearing on the View 
Details page mentioned in Step 5 of (2) above. 
Step 3 : Navigate to Taxpayer Annual Summary (TAS) tab and click on ‘Information’. 
Step 4 : Click on ‘Uploads’ under ‘Information’ to view the details. 
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Figure 11 Accessing case information on Insight Portal 
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